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1 Mormugoa 

Port Trust A body corporate 

under Major Port 

Trust Act, 1963

09/01/2020 31,677,920.00      31,677,920.00   unsecured - 0.02         - - - - -
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Annexure - 6

Name of the corporate debtor: Pinky Shipyard PrivateLimited (in liquidation); 

Date of commencement of liquidation: December 13, 2019; List of stakeholders as on: January 12, 2020

(Amount in Rs.)

                                                            List of operational creditor (other than Workmen, Employees and Government Dues)                                               

Sl. 

No.

Name of the 

creditor

Identification No. Details of claims received Details of claim admitted


